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Crude Oil Produced from Fields in 
Assam

5343. SHRI BISWAN AR AY AN
SHASTRI*.

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state:

<a> the total quantity of audc that 
la available annually from the oil fields 
of Assam as at present;

(b) what is the estimated i**)'! piov- 
ed quantity of crude fian U* * oil 
fields in noar future say in 197D-30.

(c) whether Tirupathar in the dis­
trict of Sibsagar, Am. $rn »(ji also 
started producing crude, and

(d) if not, whc*n oil will be re- 
cxploted from this field’

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI C P MAJHI) 
fa) and (b) At present crude oil 
from Assmn oil fMd* i? being pro­
duced at the rat»» of about 3 75 million 
‘ onnes per annum and production 
from these fields from 1977-78 or 
1978-79 is expected to be of the order 
of about 5 30 million tonne* per 
annum.

fc) and (d). According to informa­
tion available with the Government, 
there does not appear to be o place 
named Tripat har in the diftrki of 
Sibsagar in As&am

Condonation of Break in Service of 
Employee* who took part in agitation 
fa A|mer Division (Western Railway)

5344. SHRI CHANDRIKA PRASAD:
Wi!| the Minister of RAILWAYS 

be pleased to state:

fa) whether Government had con­
doned the break in service of all the 
employee, who took part in any agita- 
tior* Ptior to Hay* 1974 or after;

<b) U to, how many employees we 
taft lor condonation of break;

(c) whether the break in service was 
imposed on the ten employees of Ajmer 
Division for taking part in hunger fast 
during August, 1974 and if so, the 
reascnj, foi imposing the break in ser­
vice and rule under which it has been 
done and also for not condoning tne 
same; and

(d) uhat action Government pro­
pose to take in regulaiifiiug the break 
in service of these ten employees and 
how much time will it take?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH1*: (a) and (b). Infor­
mation is bong collected and wJl be 
laid on the Table of the Sabina.

f  » and (d> Yes A group of
v-oiker? resorted to hunger Mr ike
and acted in a manner that resulted 
:n cessation of work. As strikes are
banned on Railways th<s was an
illegal strike and break in service pf 
tĥ  staff m quo tion was automatic. 
The question of condonation of break 
in senx-e of the staff ha> not been 
torsideicd so far

Railway Catering Contracts for ladies

5345 SHRI NITIRAJ SINGH 
CHAUDHRY:

WiH the Mmistej of RAILWAYS 
be pleased to state-

la'* whether catering contract/leases 
ti*. open to ladies also;

ih) if so, how many ra '̂way cater­
ing contracts/leases are held bv Jndies 
at present; and

\c> ^hether steps are proposed to 
be taken to inorea^ the percentage of 
ladies &y reserving a fixed percentage 
of tht>rn m the Railway mtcnnp con­
tracts^

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH)* (a) Yea

(b) 208 catering and vending con** 
tracts are *t present held by the ladie* 

on the Railway*.




